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ECkEIcD]
(cfaror weg Ta)

srfg=T
foeharars, 3 9, 2026

FT.37.3498(37).— Fx TALHT, T ATATTH, 1989 (1989 FT 24), Ft &T=T 20T FT IT-&T<T (1) F
AT ST, T o TSI, AT, ANT-||, &< 3, IT-GT (i), (P 2987 THF 77 I ATATHIH Fgl
TAT 8), AT 23 7T 2025 H YHIIAT AT TR 6 I HATAT (XAT q1S) |, FT. AT 6&qT 2299(37),

AT 20 TE 2025 (P& T8 T8 THTT I ATEEAAT F T AT 8), 5T S ATA T T IUTaeT gl
¥ e ol w1, gery oo F afiw o & f@ew Yo aREsEr auia eEadt e
(EMETR) — TS IUGRHLIT TRAAT F [HATITEA, AT, Taed, ¥ TATAT & forw smaferg g, Uer
¥ T SIS FT o AT T AT =0T AT,

3T, ITh ATIHAAT T A I ATHAH r g7 20T I ITLUTT (4) F FANT <6 GATELIAL,
FATT “THHT STSH”, “TIATG” &A1Y, “Taqg” | ATErG 04 [ 2025 FT T o m =,

4824 GI/2026 (1)
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ST, TN T | Hls AT 6 Tai ge T97 T&TH TSR 51T daqaTY seel aTd & 77
T

e, 3<% afafaaa it gy 202 i ITERT (1) F AT H A TTEwET F T e g
HTHTL T T FC AT,

qq: AT g TLRTE, TEAH VTR & I<h (Y91 o ITH g1 9L 3T I ATert=a+ i gy 20 T Fir
STYTT (1) FRT T&d ARRAT HT TINT FId gU, T ATTUT FIAT ¢ 01 SHE ST A1 | [AAEe g+
&tk AT o for stfSta i STosfy;

3T 7 o g A 3 Ate=ae it amT 203 o IT-a7=T (2) F A8 § I 90T F:aT g
AT TS § TH ATERAAT o THIIT g4 U2 THH IUTaes AqgHT # fAAtae qfa a+ff femmr &
H<h 31T g AT § Ao &9 [Higa gr STt

AT
HEIITY 11T o AT ST o SR T § 39, ARt steamrr q&m Fere ST gt Siefgo &
T, e & el ol srfanrger 3, ‘ST GHTSHFR (SRATTETR) — TS Qg Reh<uT TS,
HETTY o7 # f3er Yerer aRsmT “Gadet SWTieR (SRATeTR) — 3re AR & favid atewfaa
FT ST ATAT STHT HT HEATA Figd AT FAT Lgd dierd e

712 AR . Assets avgfh

T a7 faTed

E 7/12 AR E £ are = 4) Skl ~
EE THTH T A E ‘EGE GRS CEe %‘E‘ ﬁ pes

=1.47)

I Rl ATH

EIGEE 68 1 3.88 0.03

HATHAT EICDIR)
82 1 2.43 0.07

—  SEuTE/
- ST ATSTHTZS

313/2026 BT, ST

#.05/25 E E FT A

TS, FAE
FILATL TSTT,
3 . S 83 1 4.60 0.07

ST, AATH
TTBATT T

FAT.
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4 310 1 0.06 0.01 - - - -

IEGIRICES Freaa-1

T, fregret
5 . 311 1 2.22 0.08
TIATT T TETATEA-1

T (230 #=7)

6 FgaEraE | 324 1 0.58 0.07.50 - - - -

T 0.33.50

[®T.9. E-313959/20E/270626]
Tifed a1, T iaae/AarT -V

MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, the 3rd June, 2026

S.0. 3498(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.0O. 2299 (E) dated the 23 May 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section(ii), dated the 20 May 2025 (hereinafter referred to as the said notification) and issued under sub-
section (1) of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declared its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely “Chhatrapati Sambhajinagar (Aurangabad) -
Ankai Doubling project” in the District of Nashik in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily News Paper " Lokmat Times”
“Navbharat” & “Navarashtra" dated 04 June 2025, under sub section (4) of section 20A of the said Act,

And whereas, in Saygaon village, objections were not received and accordingly report have been passed by the
Competent Authority;
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And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20(E). of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

“Chhatrapati Sambhajinagar (Aurangabad) - Ankai Doubling project” in Saygaon Village of Nashik District,
Under Sub- Divisional Officer & Land Acquisition officer Yeola and Competent Authority for Land Acquisition,
Yeola for Land Acquisition in the state of Maharashtra.

Brief description of the land to be acquired with or without structures, falling within the Special Railway Project
“Chhatrapati Sambhajinagar (Aurangabad) - Ankai Doubling project” in the State of Maharashtra.

Total
Area as Acquisition
per 7/12 Area (H.R)

(H.R)

As Per 7/12
Land holder’s
name

ASSETS

Land
Acquisition
Case No
Name of the
Village
Taluka &
District
Survey No
Land holding
method

Remarks

Well, /

Constructions | Trees
Bore

Jijabai Bhanudas
Kuldhar,
Bhanudas
Banderao
Kuldhar,
Balnath
Banderao
Kuldhar

68 1 3.88 0.03 - - -

Balnath
2 Banderao 82 1 2.43 0.07 - - -
Kuldhar

Case
No.05/25
LA/Kavi/
313/2026

Shubham
Babasaheb
Jathar,
Jayshri
Babasaheb
Jathar,
Kacharu
3 Karbhari Jathar, 83 1 4.60 0.07 - - -
Kantabai
Namdev Jathar,
Ashok
Pandurang
Kuldhar, Balnath
Banderao
Kuldhar.

Saygaon
Yeola
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Lahanu Dada
Dhakane,
Dada Rama
Dhakane,
Ranganath Kisan
Dhakane,
Bhaga Rama
Dhakane,
Bandu Dada
Dhakane,

Kashinath
4 Vitthal Dhakane, 310 ! 0.06 0.01 B B .
Sudam Vitthal
Dhakane,
Balu Vitthal
Dhakane,
Sulyabai
Baburao Ippar,
Sonyabai
Vithoba Ugale,
Chandrbhaga
Ashok Nagare

Dilip Bandu Borewell-1

Dhakane, PVC
s Navanath Bandu 311 ! 2.22 0.08 Pipeline -1

Dhakane. (230 meter)

Bandu Dada
¢ Dhakane 324 1 0.58 0.07.50 - _ )

Total 0.33.50

[F. No. E-313959/20E/270626]
MOHIT VERMA, Chief Engineer/Con-V
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